NGT/CZB/2021/
National Green Tribunal
Central Zonal Bench,

III4 Floor, State Information Commission Building
Arera Hills, Bhopal - 462011

The following public complaints received from different persons /organisations.

during the month of September, 2025. The said complaints are found to be not in
conformity with NGT (Practice and proceedings) Rule, 2011 framed under the Act,
2010. These complainants/Applicant/Aggrieved persons are at liberty to file

Petition /Application in prescribed format, along with prescribed court fees for

initiation of judicial proceeding. The above referred Act, Rules and the User Manual

for e-filing is also available on the website of NGT (https://greentribunal.gov.in/).

In case any further clarification, regarding filing, assistance may be sought from
the Help Desk of Filing Section of National Green Tribunal, Central Zone Bench,
Bhopal" at 0755-2579745 during the working hours (9:30 to 5:00PM).

Sr.| Inward Date Name and Address Subject
No.|Diary No.
i 761 02.09.25 | AT @al, Yeud UG | e A9 (oA @ Jaid Jal & |
YEUSURG, HeuvT Wt g, | wfda waem od uIe drarl <dl ke
HY. Feilel Hbe, 7 gUAM & i WEdr!
EIRINC O 1 de 1 e B | s e Rlced Sl R R
s & \aFiaR gEdd 18 Hiew =g
qEH AT H TR BT Golae |
2.| 768 | 03.09.25 | Tl M Sie, UFGRT AH g ford 9 araq |
UETgd SR, Bohl AT
RS EIREREIS
3 769 03.09.25 | IF%a UM TH HOTR, UThfaE (A1E)) @ WRE &7 § B ady
agdd 9 forern ierarer JAIHHYT P g 919 |
4. 775 04.09.25 | Shreya Dixit Email Complaint regarding Air Pollution
dt.04.09.25 Cause by Adjacent Restaurant.
5.| 776 | 04.09.25 | 9Fd M UIEER, IR HIAE b8 N A @19 91 |
6. 788 11.09.25 | Anil Ojha, Expresident of The in accordance with the order
High Court Bar Association, | dt.06-08-2023 in the Writ Petition
Indore passed by the Hon’ble High Court of
M.P. Bench at Indore in the Case
No.WP no.8390/25.
7. 200 16.09.25 | G g At gooa e | saRar Rie @ saeta Rifearerat &
10.09.2025 TAHSHA I & ThATHIoT Ud e
O ATINGTET S¥a 9raq |
8. 810 18.09.25 | WHR MRl gAIR forel SITANR dleld & dadc URY Bl I
TR, IV & SHaR g IS BT AAGT ST
dredd @ 959 w9 ®I gRadd fbar & Hay
9. 815 22.09.25 | C.H.Tiwari Email A Wrong decision by Hon’ble
dt.21.09.25 Supreme Cour allowing construction




Sr.| Inward Date Name and Address Subject
No. Diary No.
work in Panchmari (Narmadapuram)
10.] 816 | 22.09.25 | TG UFATH], UTH §ERTHEA, | Appeal for public hearing me
?;j; BN, 9 TS 2009. | |akhbindr Singh date 19-09-2025.
1.| 834 24.09.25 | AIBY Pi=e, Al 772828778 TS Tobled Td savd fafics
T—@re! foTall WA g1 Sedicll =il
(S1sgua) @1 g
12.| 836 24.09.25 | W THBTER, 3reTE (FRIGRT) FASR &l Bl Helg wehard d1ad |
AT, A
13.| 838 25.09.25 | Saniya Sheri (Advocate), Compliant regarding illegal
kishorpura, Kota Rajasthan | construactions, establishment of
stalls and water pollution in the
buffer zone of Chambal river due to
the national dussehra fair, kota
rajasthan.
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Registrar
NGT, CZB, Bhopal




